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service and customer service Centre at 
Bhubaneswar, fault repair service and 
customer service centre and billing at 
Cuttack, fault repair service at Sa(Td>aipur 
and Billing /customer service centre at 
Roufkela are being Implemented during 
1991 -92. Fault repairservice at Berhampur, 
Rouritela, Baripada, Computerised billing at 
Sambaipur and Billing at Bertiampur are 
proposed to t>e implemented during 1992- 
93.

Coordination Betwieen Para-Military 
Forces In Valley

2798. SHRI SUDHIR SAWANT: Will 
the Minister of HOME AFFAIRS be pleased 
to state:

(a)whetherthereisalacl(of coordination 
between various para-militaryforoe operating 
in the valley;

. (b) whether there have been incidents 
of confrontation betvraen the para-military 
forces and the Army; and

(c) If so, the action taicen by the 
Govemnrent In this regard?

(b)the number of dties/towns which are 
still deprived of this facility under the 
Jhunjhunu district of Rajasthan State; and

(c) the time by which auto-exchanges 
are iHcely to be set up there?

TH E  D E P U TY  M INISTER IN TH E  
MINISTRY O F COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIOU): (a) Setting up of 
an auto exchange generally depends on the 
availability of the suitable Automatic 
Exchange Equipment and required 
infrastructure for setting up auto exchange. 
As per the automatised during 8th Plan 
period.

(b) Three towns namely Chirwara, 
Khetrin^ar and Mukandgarh of Jhunjhunu 
district of Rajasthan State are still served by 
manual exchanges.

(c) The towns at (b) are likely to be 
automatised by 1993.

[E/igfis/i]

Mleoellaneous Charges Collected by 
DESU

TH E MINISTER O F  STA TE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND TH E MINISTER O F  S TA TE  IN TH E 
MINISTRYOFHOMEAFFAIRS(SHRIM.M. 
JACO B): (a) and (b). No Sir.

(c) Does not arise.

[Translab'orii

2800. SHRI PHOOL CHAND VERMA: 
Will the Minister of POWER AND NON- 
CONVENTIONAL ENERGY SOURCES be 
pleased to state:

(a) whether the Delhi Electrk: Supply 
Undertaking has collected huge amount as 
rrdsceilaneous charges from the domestk: 
consumers, during 1989; and

Auto-Exchanges In Rajasthan

2799. SHRI AYUB KHAN: Will the 
Minister of COMMUNICATIONSbe pleased 
to state:

(a) the criteria adopted for setting up 
auto-exchange in any dty;

(b) if so, the total amount collected and 
the utilisation of amount so collected?

TH E MINISTER O F  S TA TE  O F TH E 
M IN IS TR Y  O F  P O W E R  AN Q  N O N - 
CO N VEN TIO N AL EN ER G Y SO U R C ES  
(SHRI KALP NATH  RAI): (a) and (b). 
According to DESU, the energy charges for


